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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD

CA,803/99 dt.10-10-2001
Between

Nagoor Ghani ) : Applicant

and

The Commedore

Bureau of Sailros

Bombay 400088 ) . : Respondent{j

Counsel for the applicant t A, Srinivasa Sarma
Aguooatac:

Counsel for the respondents : B.N, Sarma
Sr.CGSC

coram

Hon. Mr, Justice Vv, Rajagopala Reddy, VC

Hon. Mr.MV Natarajan, Member (Admn.,)

order

oral order {per Hon. Mr. Justice V. Rajdgopala Reddy, VC)

The. learned counsel .for the applicant seeks permission
to withdraw the OA. Permission is agcordingly granted.

2. No costs.

(I‘K:QN?&I_ ' (V. Rajagopala Reddy)
Membgt—tAdmn., ) Vice Chairman

Dated : 10 October 2001
Dictated in Open Court
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